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[Start Jaw aharlal Nehru] 
permission to I A J .  aircraft to use 
Habbaniya Airport and thus created 
an impression that Iraq have discri­
minated against India.

The fact is that in connection with 
the ferrying of certain m ilitary air­
craft from U.K. to India, a request had 
been made to the Iraqi authorities for 
permission to land at Habbaniya since 
our aircraft could get certain addi­
tional servicing facilities there, if 
necessary The Government of India 
were informed that Iraq  did not allow 
any country to use Hahbaniya airfield 
and regretted her inability to make 
an exception in respect of India. The 
Iraq Government have, however, 
agreed to the use of Baghdad civil 
airport for the landing of our a irc ra ft 
In the past also some of our aircraft 
have used that a irpo rt We have also 
since been informed by our Ambassa­
dor in Baghdad that the Iraq  Govern­
ment have offered special assistance 
at Bagdad civil airport In view of 
this, there w ill be no delay or difficulty 
in the transit of our aircraft from the 
United Kingdom through Iraq.

A t t t m p t  o n  th e  L m  o r  P r e s id e n t  
SOEKAFNO OF INDONESIA

Shri Jaw harlal Nehru: Sir, there is 
one other m atter which, w ith your 
permission I may mention to the 
House. This was the tragedy that oc­
curred at D jakarta the day before yes­
terday. The tragedy was bad enough 
in the sense that it was an attem pt to 
assassinate President Soekamo of 
Indonesia; but it took place at a Chil­
dren's gathering It was a miracle 
tha t the President escaped. But a large 
number of children did not escape. 
In fact, the first hand-grenade that 
was thrown actually killed a police­
man standing near the President salut­
ing him, and three other hand-grena- 
des were thrown. The President for­
tunately escaped But I think five 
children were killed among whom was 
an Indian boy eleven years old, and
49 children were seriously injured and 
ninety hurt. I think, Sir, this House 
will wish to express its deep sorrow 
a t this tragedy and our gratitude that 
President Soekamo escaped.

Mr. Depoty-Spsaker: I agree w ith  
the hon. the Prim e Minister tha t we 
should express our deep sorrow a t the 
tragedy tha t has happened; a large 
number of children have died. We 
do also express our gratitude and joy 
tha t President Soekamo has been 
saved.

MOTIONS RE: ELECTION TO COM­
MITTEES

C o u n c il  o r I n d ia n  In s t it u te  o r 
S c ie n c e ,  B a n g a l o r e  

The Deputy Minister of Education 
and Scientific Research (Shrl M. M. 
Des): S ir , on behalf of Maulana Abul 
Kalam Azad, I beg to move the fol­
lowing:

“That the Members of Lok 
Sabha do proceed to elect, in  
such manner as the Speaker may 
direct, one member from among 
themselves, to serve as a 
member of the Council of the 
Indian Institute of Science, Banga­
lore, for the triennium 1958-60 
(both years inclusive) in  pursu­
ance of the provisions of clause 14
(u) of the Scheme for the Admi­
nistration and Management of the 
properties and funds of the said 
Institute and under Regulation 
2’1 of the Regulations of the 
Institute.”

Mr. Deputy-Speaker: I shall p u t
this motion to the House.

The question is:
“That the Members of Lok 

Sabha do proceed to elect, in such 
manner as the Speaker may direct, 
one member from among them­
selves, to serve as a member 
of the Council of the Indian Insti­
tute of Science, Bangalore, for the 
tnenm um  1958-60 (both years 
inclusive) in pursuance of the pro­
visions of clause 14 (ii) of the 
Scheme for the Administration 
and Management of the properties 
and funds of the said Institute and: 
under Regulation 2-l  of the Regu­
lations of the Institute.”

The motion was adopted.




